$~C-33
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CO.PET. 317/2016
BLUE STARLIMITED .. Petitioner
Through ~ Mr. Manish Vashisht, Advocate with
Mr. Sameer Vashist and Mr.
Manashwy Jha, Advs.
Mr. Yashvardhan,Advocate with Mr.
Kanishk Rana and Ms. Kritika
Nagpal, Advocate for petioner/Blue
Star.
Versus

AERENS GOLDSOUK INTERNATIONAL LIMITED

..... Respondent
Through
CORAM:
HON'BLE MS. JUSTICE JYOTI SINGH
ORDER
% 27.09.2019
No time left.

List on 01.10.2019.

JYOTI SINGH, J

SEPTEMBER 27, 2019
Rkc/

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 01/06/2025 at 13:38:25



